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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 08.02.2018
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C.P. No. (IB) 67/ALD/2017

Ms. Aprajita Bansal, advocate for the petitioner- Operational Creditor.
Sri R.P. Agarwal, Advocate for the Respondent-Corporate Debtor
Company,

At the consent of both the counsel, the case is adjourned for
argument.,

The matter to be listed on 12" March, 2018,
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Date: 08/02/2018 H.FP. Chatarveai,
Typed by Member(Judicial)
Jvori

(Stenographer)



